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Central Administrative Tribunal =~ P
Principal Benech, New Delbl. .

CPR-2684/2006 i
Ch- 898;‘2’33

New Delhi this the 14" day of December, 2006.

Ho'ble Shri V.K. Majoira, Vice-Chalrman{A}
Hen'bie Shri Shanker Raju, Member(J)
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Sfa Sh. S.M. Singh,
a56f1 Daﬁs.ﬁfnpuﬁ,

I

Jagdish Singh,

Sio Sh. Surs} Bhan,

Ric H ﬁxic; 425, Vili.&P.G. ,
Auchandi, E\iew Delhi-30. .... Petitiohers

1

{through Sh. Rajender Khatter, proxy for Sh. Arun Bhardwai, Advocaie)

Varsus
1. Sh. Sei}aé%’z Kumar
Uniagn of India,
*hraz_gj its Secratary, ‘
Ministry of Communicaticn & Information
Tewmir‘gy, Elscironics Nikestan,
CGEC Complasx,
NEW Dethi-3.
2. Sh. B.C. Ashok,

Tha Director,

Flecironics Regional Test Laboratory(North)

Dkhla Industrial Area, Phase-li,

Mews Delhi-20. .... Respenden

(through Sh. 5.N. Sharma, Advocate)

Crder {(Oral)
Hon'ble Shri Shanker Raju, Member{J)

Z)_.

In compliance of our directions, respondents have pass order

dated 10.7.2005 whereby ona of the appiicants, namely, Sh. Virender
Singh has been appointed as Sclentific Assistant ‘A’ in the scale of pay of
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